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Through Speed Post

IN THE HIGH COURT OF DELII AT NEW DELHI
F.No.63g/Comp./DHC/No. 203541~ ‘S‘GO

Dated: _ 08| o8] LB

From.
The Registrar General
Delhi High Court
New Delhi

Sub: Quotation for twenty (20) nos. of LI 8300 Desktops with Core 15
Processor and 4GB RAM and twenty [ive (25) nos. of HP 8300 Desktops
- with Core i7 Processor and 8GB RAM at DGS&D Rate Conftract with

live years onsite ywarranty

[n continuation of this Court’s letter dated 03.06.2014. calling quations for
purchase of HP 8300 desktops, it is stated that this Court intends to purchase
twenfy (20) nos. of HLP 8300 Desktops with Core i5 Processor and 4GB RAM and
twenty five (25) nos. of HP 8300 Desktops with Core i7 Processor and 8GB RAM
at DGES&D Rate Confract with five years onsite wavranty from authorized

vendors ol FIP Incha Led.

You are requested to submit your best possible prices for two models in a
sealed envelope to the undersigned on or before (G t N f 19 . The validity of
rates should not be less than 6 months.

The envelope should be addressed in the name of "‘Registrar General.
Delhi High Court. New Delhi” and the subject of this letter be superscribed on the

envelope,

The quotation received after due date shall be summarily rejected.

Yours Truly,

(Keshav KT. Bhati)

Joint Registrar (Comp.
for Registrar Genera!




